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Export of Marine Products

2804. Shri Kameshwar Siagh:
Shri A. Sroodharan:
Shri Srichand Qoel:
Shri Shiva Chandra Jha:

Will the Minister of Commerce be
pleased to state:

(a) whether Government are pro-
viding facilities to meet the increased
exports of marine products;

(b) the foreign exchange earned
during 1966-67; and

Dinesh Bingh): (a) Yes, Sir,

(b) Total value of the marine pro-
ducts exported during '1966-87 is
Rs. 17.37 crores.

(c) No, Sir.

Price of Tractors

2805, Shri Kameshwar Singh:
Shri A, Sreedharan:
Shri Srichand Goel:
Shri Shiva Chandra Jha:

Will the Minister of Industrial
Development and Company Affairs be
pleased to refer to the reply given 10
Unstarred Question No. 3697 on the
15th April, 1966 and state:

(a) whether Government  have
received the report of Cost Accounts
Officers regarding the difference bet-
ween the prices of imported and
indigenously manufactured tractors;
and

(b) if so, the action Government
propose to take in this regard?

The Minister of Industrial Develep-
ment and Company Affuirs (Shri ¥, A,
Abhmed): (a) and (b). As stated in
the reply given to parts (c) to (e) of
Uns:arred Question No. 3607 on the
15th April, 1968, the Cost Accounts
Officers had been asked to look into
the cost of production of the units
manufacturing tractors i{n the coun-
try. Their reports have been recel
and examined and, in the light of
recommendations made therein,
visional selling prices of all makes
tractors currently under production
in the country have since been noti-
fied under the Essential Commodities
Act, 1965, As some manufacturers
had represented against some of
basic principles on which the
Accounts Officers had worked ot
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